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IN THE SUPREME COURT OF INDIA
CIVIL APPELLATE JURISDICTION j/,

CIVIL APPEAL NO. 3476 OF 2025

MANOJ KUMAR PANDEY & ANR. APPELLANT(S)
VERSUS
STATE OF UTTAR PRADESH & ORS. RESPONDENT (S)
ORDER
1. We are not inclined to interfere with the impugned

judgment and order dated 19.01.2024 passed by the National
Green Tribunal, Principal Bench, New Delhi in Original
Application No. 494 of 2023. |

2. The appeal is, accordingly, dismissed.

3. Pending application(s), if any, stand disposed of.

(B.R. GAVAI)

.................. J.
(K. VINOD CHANDRAN)
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RECORD OF PROCEEDINGS

CIVIL APPEAL NO. 3476/2025

MANOJ KUMAR PANDEY & ANR. APPELLANT(S)

VERSUS

STATE OF UTTAR PRADESH & ORS. RESPONDENT (S)

IA No. 9815/2025 - EXEMPTION FROM FILING O.T.

IA No. 120929/2025 - EXEMPTION FROM FILING O.T.

IA No. 46896/2025 - EXEMPTION FROM FILING O.T.

IA No. 46893/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 120928/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

Date : 13-10-2025 This matter was called on for hearing today.

CORAM
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE K. VINOD CHANDRAN
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388
%=

UPON hearing the counsel, the Court made the following
ORDER

The appeal is dismissed in terms of the signed order,

which is placed on the file.

(POOJA SHARMA) (ANJU KAPOOR)
AR-CUM-PS ASSISTANT REGISTRAR



